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6. This issues with fhc epprov€l ol Competent Autlority.

^-Port Bleit, dated the?frarch,2O2o

ORDER. A9
As e mark of precaution in thc wake of the tlEeat froa the Novel

coronavilus Disease lCovID-19), the following is hcrebv directed to be

iFplebented with ilrmediate efrectr

One convoy per day fiol! Jirkatang to Middle Strait and oae convoy pet dey

Aom Middle Strait to Jirkat€ng is allo$'ed froltr 22.03.2020 26 03 2O2O'

The tiEing of convoy wiU be 12OO hrs ftom JirkatanFio Middle Strait'
The timing of convoy will be 1500 hrs froE Middle Strait to Jirkatang'
The follor[ing vehicles will be allowed in thc convoyi-
a. A1I POL/Diesel tankers.
b. Al1 LPG trucks.
c. vehicles carrying essential suppliea/medic,rnes
d. All Aabulances, Fire, Police, Hea$e vehicle, Disastcr Mattagemcnt

e. vehicles of'Itibal Welfare Depat'teent, ir case of eEergency after taking
approval of Secretary (TW).

f. Veiicles of Forest & Env Deparhnent, in case of emergency after taking
approval of Cod-cum-Secr€ta.ry (Forest & Env)

s. G-overnment ut ity veluclcs, Govemmcnt vehicles on duty after- obtaining pcrmission of Deputy commissioncr {SA)/DePuty
Comoissioner, (N & MA), as lhe casc may be

h. Private vchicles in case of eEcrgenc,y/exigcncy, on case to case ba$a
Efter obtaining perEission of Deputy cofleissioler (SA)/Deputy
Commissioner {N & MA), as the case hay be.

5. This Order will be reviewed on 26th March, 2020.

Secretary ('IW)

To

1, A[ Pdncip6-1 Secretaries/Co6rff-cum-secretaries/Secletaries A&N
Addinistration for kind information.

2. The Inspector General otPolice/Nodal Oficer (ATR), A & N Police.
3. The Deiuty Comaiesloner, South AndeEsrt for ngccss€.lJ/ action'
a. The Deiru+ Cotrsisaioner, No.th & Middle l\rdaman lor necrssity action'
5. The Deputy Coodrissione!, Nicobe.r for irforbation.
6. Ttre Supelintendent of Police, Soutr Andadan.
7. The Superintcndent of Pouce, North & Middlc AndamEn.
8. Th€ Assist€rrt Cod.dtissioner, South Andallan fot nccessary actron'
9. The Assistant Cot missioner, Rangat for necessa4/ action.
lo,The Director, Doordarsh€n, Port Enair.
11.The Dirdctor, AI India Radio, Port Blair.
12.The Chief Editor, The Daily Tclegrams, Po't Blair.
13,The Diiector, Press InJormation Bu&au (PIB), Port BIaa,

Copy to:
1. The secf,etsry to Hon'ble l,G, Raj Niwas, Port Blgir for kind infornstion'
2. The Sr. PS to Chief Secretary. A&N Adldnietr-atior for kind inforEAtion
3. The PS to Direatoi Gellerel of Police, A & N Potce for faind inforbatiott.
4. The PS to PCCF, A & N lslands, Port Bleii for kind iniofllation. 
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Secretary 0W)


